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Sni ill Car Project

160 SHRI ATAL BIHARI 
V A JP A Y L L :

SHRI R S PANDrY *

Will the MINISTER OF INDUSTRIAL  
O F DEVELOPM FNT (A U D Y O G IK  VIKAS  
M A NTR I) be pleased to state :

(a) the progress made in regard to the 
establishment o f the small car project; and

(b) whether licence has been granted 
to any party ?
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THE DEPUTY MINISTER IN THE 
MINISTRY o r  INDUS! RIM PI VL- 
LOPMENT (AUDYOGIK VIKAS MAN- 
TRALAYA MEN UP MANTRI) (SHRI 
SIDDIIFSHWAR PRASHAD) (a) In 
pursuance of the decision of Government 
to establish additional capacity of 50,000 
cars per annum in the public sector bised 
on a proven foieign design, offers of colla­
boration had b u n  invited from interested 
cai manufacturers in foreign countncs In 
response, ofkrs of colUboiation had been 
recemd frim  the following 8 firms —

1 Regie Nationale Dcs Usiners Renault, 
Trance

2 . M /s  F ia t  S P A  Ita ly -

3 M/s. Nissan Motor Co. l td  , 
Japan.

4. M/s Ford Products C o , Austra­
lia

5. M/s. Volkswagen, West Germany

6. M/s Toyo Kogyo, Japan

7. M/s Alfa Romeo, Italy

8. M/s. Zastava, Yugoslavia

After examination of these offtrs from 
various angles, it was found that the propo­
sals submitted by the parties mentioned at
S. NoSi{5) to (8) did not pnm e facie offer a 
suitable basis for further consideration 
These parlies have been informed accoi- 
dingly.

The offers submitted by the parties men­
tioned at S. No. (I) to (4) above are being 
examined further.

(b) In regard to the schemes of the 
parties in ihe private sector for the manu­
facture pf passenger cars, Government had 
decided to issue letters of intent to such 
of the parties in the private sector as 
are prepared to lake up the manufacture of 
c t»  based on completely indigenous designs 
Rfld without requiring imports or allocation 
of foreign exchange. In pursuance of this, 
M M * * , t*® Parties In (he private sector

have been granted letters of intent for the 
manufacture of passenger cars subject to 
ccrtam conditions These letters of intent 
will be converted into industrial licences 
after the parties have fulfilled the conditions 
of the letters of intent

Qualify Control in Industries

161 SHRI B K DASCHOWDHURY : 
Will the M IN ISIIR  OF INDUSTRIAL 
DEVLI OPMrNT (AUDYOGIK VIKAS 
MANTRI) be pleaded to state :

(a) whethei e attention of Govern­
ment has been drawn to the views expres­
sed bv Dr C R Raoof the Indian Statistical 
Institute that quality contiol in India was 
the concem of eveiybody but the responsi­
bility of none ; and

(b) if so whether Government propose 
to evolve a suitable machinery to ensure 
that quality contiol is inuoduccd in all 
industries ?

THE MIN1STLR O r  STATE IN THE 
MINISTRY OF INDUSTRIAL DEVELOP- 
M1 NT (AUDYOGIK VIKAS MANTRA- 
l  AY A M IN RAJYA MANTRI (SHRI 
G1KNSHYAM 0 7 A) : (a) While review- 
ina t he progress that Quality Control had 
made in Indian industry, on the occassion 
of the Fifth All India Conference on 
Quality Control Organised by the Indian, 
Statistical Institute m mid M arch, 1971 
Dr. C R . Rao, Director, Research and 
Training, Indian Statistical Institute is re­
ported to have said that no serious attempts 
have been made by those concerned to 
institute quality control on a national level 
although the system bad yielded consider* 
able benefits.

(b) The Government exercise compulsory 
Quality Control through the following legis­
lations :—

(0 Prevention of Food Adtiltration Act* 
1954.

(ii) The Drugs and Cosmetics Act, 1940*

(iii) The Essential Commodities Act, 
1955; and




